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FAT. 2112(3).—Feal T AR, ST TSHNE ATAHTT 1956 (1956 7 48) (& o+ =o+h
THET 3h ATATTAH Fgl TAT ) il 1T 3F T IT-8TT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
B S & T T 39T w9 TsT & Wier 5o # 84 e afvwAT "nt G-V NH227B F ..
160.200 (Fga= wa |7=AT) 7 .51, 224.040 (SREATAIR) TF 6 -@UE & A7 (ATSTHL0/TeT 9Mee
AR 2-A7/4-A7 FT FAET AR, AL, Taed 3T TATAT o6 AT TS 6 (0 qg I Tuferd g
SrarT wfera auie = gt § 2T T 8, UHT S0 7 3759 9 & 9 AT AT S0 FHTAT g |

F1¢ off =1f7F, ST 3% 9w § Raas &, 3 afafmm & awr 37 6 s7-amr (1) F 9" @
TSI o TorT UHT qIF o ITANT 92 TSI § TH ATSEEAT & TR il a0 & 2 o & ae st
AT TR T FHAT |

U T ST TeAd ATt STaTa (e s{ e sreanter stferanm<y, Wier 7 forfad &9 § y&qa
£ ATAY 3T A IEF AT ATAF AT BT JTUar ST et artdeT, srgfrwar S AT ®9 AT
et farferss Terae T q ST T STa@ 9T 3% Ut STai<ial sl gaars & TETG JoAT UHT 3T S Feed
F TETd, T FE g, o0 a7 TTierenry AraeTs THe, Saer g AT a1 ST T SATATT T THT AT

SFATATT HL T |

3103 G1/2025 @)
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerrrr gr oFar wr #s ot sraer
faw g |
TH ATEAAT & AT A ATeAT qIH 6 TG T AT A TAT IMAFNET F 36 wATAT §
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |
ATEA

I T ST & =T 5o § NH227B .61, 160.200 (Fga A2 A=) & .41, 224.040
(SRATIR) 1T 7S T ST ATet §aT T8 d ST&aT §3=T afgd qiH o1 gierg Eawo

TS FT AT I T4 fRrer = AT MieT
EALCY AT AT g F R || s oy S FT AR I FT &%
e (RIRIRECIEY (FFRT)
1 2 3 4 5 6

TATAH T AT HLAAIST

T T ATH: AL @ie T

1 100 BEil Elk 0.252 (FF47) 0.252
2 101 IBELl F 0.029 (%47 0.029
3 102 GRGORA] T 0.01 (FFAT) 0.01
4 103 R e 0.054 (FF47) 0.054
5 104 IBEL F 0.461 (FTT) 0.461
6 107 BE(l Fr 0.027 (F47) 0.027
7 116 BE(l e 0.033 (FFa7) 0.033
8 117 BE(l Fr 0.253 (F47) 0.253
9 119 st F 1.397 (8FTT) 1.397
10 120 BE(l Elk 0.212 (FF4T) 0.212
11 122 BEil Elk 0.468 (TF7) 0.468
12 123 IBEL F 0.313 (%47 0.313
13 125 BE(l Elk 0.234 (F47) 0.234
14 126 RECaRA] T 0.704 (3FT7) 0.704
15 140 BE(l Elk 0.08 (FFIT) 0.08
16 141 IGEl F 0.144 (3FT7) 0.144
17 142 RECaRA] T 0.031 (¥4 0.031
18 143 BE(l Elk 1.652 (FF7Y ) 1.652
19 147 IBEL F 0.303 (Fa7) 0.303
20 152 BE(l Elk 0.34 (FFAT) 0.34
21 153 IBEL Fr 0.175 (¥4 0.175
22 158 IGEll F 0.166 (%47 ) 0.166
23 79 IGEll F 0.737 (%47 0.737
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24 80 IBEL Fr 0.3 (3FT7) 0.3
25 81 EEl For 0.511 (F%aY) 0.511
26 83 IBEL Fir 0.194 (¥4 0.194
27 88 R e 0.04 (FF77) 0.04
28 89 R e 1.93 (FFA7) 1.93
29 90 GECaRA] T 0.041 (FTT) 0.041
30 93 AT T 0.099 (FFa7) 0.099
31 95 IBEL Fir 0.416 (¥4 0.416
32 96 GRCAR] T 0.016 (FFa7) 0.016
33 97 BEil Elk 0.14 (FFAT) 0.14
34 98 BEil T 0.729 (FF47) 0.729
35 99 IBELl F 0.478 (¥4 0.478
Total 12.969

[T. H. RO-LKO-NH(0)-NH-227B-2021-22/3A]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2112(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for construction
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of 84 kosi
Parikrama Marg PKG-VI NH-227B in the stretch of land from Km. 160.200 (Bahuvan Madar Manjha) to
Km. 224.040 (Jagarnathpur) in the district of GONDA in the state of UTTAR PRADESH, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Special Land Acquisition officer,
Gonda in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH227B in the stretch of land from
160.200 (Bahuvan Madar Manjha) to Km. 224.040 (Jagarnathpur) in the district of GONDA in the state of UTTAR

PRADESH

|State: UTTAR PRADESH

||District: GONDA

Sl. No. Survey/Plot Number Type of Land Nature of Land Area Area
(in Local Unit) (in Hectares)

(= L = L = I =+ s [ & ]
|Ta|uk: Colonelganj |
|Vi||age: Allipur Khande Ray |
|1 “100 ||Private ||Agricu|ture || 0.252 (Hectare )” 0.252|
B |[201 |Private |Agricutture | 0.029 (Hectare ) 0.029|
|3 ||102 ||G0vernment ”Rasta || 0.01 (Hectare )|| 0.0l|
|4 ||103 ||Private ||Agricu|ture || 0.054 (Hectare )|| 0.054|
|5 ||104 ||Private ||Agricu|ture || 0.461 (Hectare )|| 0.461|
|6 ||107 ||Private ||Agricu|ture || 0.027 (Hectare )|| 0.027|
|7 ||116 ||Private ||Agricu|ture || 0.033 (Hectare )|| 0.033|
|8 ||117 ||Private ||Agricu|ture || 0.253 (Hectare )|| 0.253|
|9 “119 ||Private ||Agricu|ture || 1.397 (Hectare )“ 1.397|
|1O “120 ||Private ”Agriculture || 0.212 (Hectare )“ 0.212|
|11 “122 ||Private ”Agriculture || 0.468 (Hectare )“ 0.468|
|12 |[223 |Private |Agricutture | 0.313 (Hectare ) 0.313]
13 |[225 |Private |Agricutture | 0.234 (Hectare ) 0.234]
|14 |l226 |lcovernment ~ |[Rasta I 0.704 (Hectare ) 0.704]
|15 ”140 ||Private ||Agricu|ture || 0.08 (Hectare )|| 0.08|
|16 ||141 ||Private ”Agriculture || 0.144 (Hectare )” 0.144|
|17 |[242 lcovernment ~ |[Rasta I 0.031 (Hectare )| 0031
|18 ||143 ||Private ”Agriculture || 1.652 (Hectare )” 1.652|
|19 ||147 ||Private ||Agricu|ture || 0.303 (Hectare )” 0.303|
|20 ||152 ||Private ||Agricu|ture || 0.34 (Hectare )” 0.34|
|21 “153 ||Private ||Agricu|ture || 0.175 (Hectare )“ 0.175|
|22 “158 ||Private ”Agriculture || 0.166 (Hectare )“ 0.166|
|23 “79 ||Private ”Agriculture || 0.737 (Hectare )“ 0.737|
|24 ”80 ||Private ||Agricu|ture || 0.3 (Hectare )” 0.3|
|25 ”81 ||Private ||Agricu|ture || 0.511 (Hectare )” 0.511|
|26 ”83 ||Private ||Agricu|ture || 0.194 (Hectare )” 0.194|
|27 ”88 ||Private ||Agricu|ture || 0.04 (Hectare )|| 0.04|
|28 ”89 ||Private ||Agricu|ture || 1.93 (Hectare )|| 1.93|
29 90 Government Rasta 0.041 (Hectare) 0.041
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30 93 Government Rasta 0.099 (Hectare ) 0.099
|31 ”95 ||Private ”Agriculture || 0.416 (Hectare )” 0.416|
|32 ”96 ||Government ”Rasta || 0.016 (Hectare )” 0.016|
|33 ”97 ||Private ||Agricu|ture || 0.14 (Hectare )|| 0.l4|
|34 ”98 ||Private ||Agricu|ture || 0.729 (Hectare )|| 0.729|
|35 ”99 ||Private ||Agricu|ture || 0.478 (Hectare )|| 0.478|

Totall| 12.969)

[F. No. RO-LKO-NH(0)-NH-227B-2021-22/3A]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054.  goraa NATH YADAVA Bssresscomonivionn



		2025-05-13T16:23:10+0530
	GORAKHA NATH YADAVA




